
THE NATIONAL COIV1PANY LAW TRIBUNAL, [4UMBAI DIVIS]ON - IJ,
IYUNiBAI

1 1. C.P. 0B)-318 (MB/2018)

CO RAIV] : SHRI BHASKARA PANTULA IVIOHAN, NlEMBER (J)
SHRI V. NALLASENAPATHY, MEN4BER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
CON4PANY LAW TRIBUNAL ON 17.05.2018

NAN1E OFTHE PARTIES: Ravindra Bhushan pandey

v/s'

l-u s ker Cranes Pvt. Ltd.

SECTION OF THE COMPANIES ACT: I&B CODE 2016

ORDER

The counsel for both sides present. The Respondent filed reply.

1'he applicant can file rejoinder if he desires, file before 7n June. List
this matter for hearing on 12.06.2018.

V. NALLASENAPATHY
Member (Tech nical)
Date: 17.05.2018
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BHASKARA PANTULA N{OHAN
Member (Jud icial)
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